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the foreign collaboration terms as 
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with his foreign collaborator, the 
technical and economic feasibility of 
manufacture of newsprint from bagu-
Be as raw material. 
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Unemployment In Goa 

+ 
.S38 f 8hrl HariBh Chaaclra Mathur: 

. L Shr1 Rishaq Kelshmr: 

Will the Prime Minister bc pleased 
to state: 

(a) whether since liberation of 
Goa. a vast number of Goans have 
been thrown out ot employment; 

(bl what is Government's appraisal 
of the situation and steps proposed to 
be taken to improve the situation; and 

(el to what extent employment In the 
mining sector has been stepped up? 

The IIlDIster of StaHl In the MIDI.-
try 01 EJ::temal Affairs (Shrlmatl 
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Lakshml Menon): (a) and (b), The 
closure of certain Government and 
semi-Government. establishments 
maintained by the Portuguese admi-
nistration, led to unemployment of 
nearly 3000 persons. These inciuded 
about 2000 Goan soldiers. Some of 
these persons have since been re-
employed. An Employment Bureau 
has also been opened in Goa. More-
over, steps are being taken for ,·"dus-
trial development of Goa, Daman and 
Diu in order to provide aven",,, of 
employment. 

(c) There has been no significant 
change in the employment of labour 
in the mining industry. 

Shri Harish Chandra Mathur: While 
it is fully appreciatpd that finalisa-
lion of the developmental schemes 
will take some time, may I know if 
the hon. Prime Minister is in a posi-
tion to say that, in the meanwhile, the 
position regarding employment in this 
area will not be worse off than what 
it was under Portuguese rule? 

The Prime Minister and Minister of 
External Affairs and Minister of 
Atomic Energy <Shri Jawaharlal 
Nehru): As the han. Member will 
observe, unemployment is largely due 
to the unemployment of Portuguese 
soldiers. Out of 3000, 2000 were some 
kind of soldiers. We can try to find 
employment for them. But it is not 
as if they were employed in industry 
or something else. That is inevitable. 
We try to find employment; some have 
already been found. 

Shri Harlsh Chandra Mathur: May 
[ know what interim measurp.s have 
already been taken in this respect and 
what is the quantum of employment 
that has been found in the drcum.-
tances' 

Shrlmati Lakshml Menou: In many 
cases, people have been fully employ-
ed. For instance, in the case of 
Naval dockyard, 475 people were un-
employed. AlI of them have been re-
employed when the dock-yard " .. as re-
organised. So also in the case of 
other SavinRs bank. and in the 
Banco niacional altramarino etc. 

Wherever these people are found 
eligible and wherever facilities for 
resettling of these banks and t'stab-
Iishments have been taken, they have 
been employed. 

Shrl Hari Vishnu Kamath: Arising 
out of the answpr to part (c) of the 
question, is it a fact that soon after 
liberation, there were some dift1cul-
ties with regard to the export of iron 
ore from Goa and if so, to what ex-
tent have the difficulties been over-
come? 

Shrimati Lakshmi Menon: All the!'e 
difficulties were overcome soon aftl'!' 
liberation. In fact, ev!'n before 
liberation, there had been a fall in 
production as a result of the with-
drawal of explosives, etc. by the Por-
tuguese Government. But, there ha:; 
been some difficulty for one month or 
so. Things are normal and evel yl!l1ng 
is going on as before. 

Shrl Hari Vishnu Kamath: Iron are 
or explosives? I did not quite hear. 

Shrimati Lakshmi Menon: Bl'fore 
the liberation, the explosive., which 
were used for blowing up the mining 
area etc. bad been withdrawn by the 
Portuguese for blowing up the bridges, 
and, naturally, there has been a fall 
In production, and some difficulty 
faced by labour. But all those things 
have been restored now. Now, every-
thing is normal. 

Shrl Hem Barua: In view of the 
fact that there is a disparity between 
the pay scales that obtained undl'r 
Portuguese rule in Goa and the pay 
scales that obtain in our country, may 
I know how Government have re-
moved the disparity in the pay scales 
now? 

Shrlmatl Laksluni Menon: For the 
moment, I think that nothing will be 
done an1i t'hings will continue as they 
obtained before; but gradually, every-
thing will be brought in line with the 
conditions in India. 

ShriTyagi: Were there any Goans 
employed in the Armed Forces of the 
Portuguese, and if so, have they been 
given re-employment in our Armed 
Forcel? 
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Shri Jawaharlal Nehl'1l: It has just 
been stated that 2000 Goans, not Por-
tuguese but Goans, were in some form 
or the other in the Armed Jo'orces. 
They suffered unemployment, to begin 
with, but they are gradually being 
taken in various ways. 

Shrimati Savitri Nigam: May I know 
whether Government al'e intending to 
chalk out some scheme to give imme-
diate relief to these unemployed peo-
ple and to provide them some work of 
a test relief nature? 

Shri Jawaharlal Nehru: I do not 
know about any scheme for relief. 
Relief has been given considerably, 
Where neceSllary, but I do not know 
of any regular scheme. First, we have 
given relief 1.0 people who harl actual-
ly suffered during the Goa Operation; 
their houses had been destroyed either 
by the Portuguese who dynamited the 
bridges and other things, as a result 
of which the nearby 'house., were 
destroyed, or a few were destroyed 
by some bombs thrown neal' an air-
port or something of that sort by our 
Forces. They hav!' been giv('n relid. 

Shrl Hem Barua: May I s(?ck a 
clarification? 

Mr. Speaker: 5hri Jaganatha Rao. 

Shri Jagaaatha Rao: Before the G'la 
Operation, may I know whether Gov-
ernment had any plan to continue 
t'he existing employed after Goa h~d 
been taken over? 

Shrimati Lakshmi Menon: All those 
people who wel'e employed in the 
Goan Administration are screenpd, and 
if they are found suitable for the 
jobs, they are employed. 

Shrl IDdrajlt Gupta: May I know 
whether Government are aware of an 
inclinatiOn on the part of many Goans 
who have been employed so long out-
Ride Goa to come back to Goa to seek 
employment. and if so. what Govern-
ment's reaction will be at least in the 
case of those Goans w'ho are technical-
1y qualified for particular jobs? 

Shri Jawaharlal Nehl'1l: I do nat 
quite know. Ther,· may be such case •. 

If they want to come out of Goa they 
can come, and if they want to go back 
to Goa, they can do so. 

Shrimati Lakshml Menon: The hon. 
Member is asking about Goans outside 
Goa. 

Shri Jawaharlal Nehru: Outsiders 
can go to Goa now. There were cer-
tain difficulties in the way of out-
siders going. Even then, Goans could 
always go back to Goa, and it was 
only non-Goans who were asked to 
t.ake permits. And permits were not 
'issued for II little time, because it 
was thought that all kinds of people 
going there from outside may exploit 
the situation there. But Goans wert: 
always allowed. Now, even that res-
triction has been removed. 

Shri Harlsh Chandra Mathur: I 
understand that an employment ex-
change has also b('en opened there. 
May I know the number of persons 
regist('red there? 

Shrimati Lakshmi Menon: I hllve no 
figures with me here. 

Mr. Speaker: Next Question. 

Shri Hem Barna: On a point of 
order. The .eply that was given to 
my suppleml'ntary question confuses 
us. So. I just wanted a clarification. 
The pay scales that obtained under the 
Portuguese rule in Goa were much 
higher than the pay scales that obtain 
in our country. I wanted to know 
whether the pay scales that obtained 
under Portul(Uese rule in Goa have 
been ma'intained or whether new pay 
scales have been introduced instead. 
The reply to my supplementary que!-
tion wa" not clear. 

Shrlmati Lakshmi MeDon: That wes 
exactlv what I answered. 

Mr. Speaker: First, the han. Mem-
ber said that he wanted an explan!l-
tion or a clarification. I did no· aliaIII' 
him any opportunity. Then, he stood 
up and said that there was a point of 
order. Actually, there was no point 
ot order at all, but the hon. MCll"ber 
got up and had another mefhod to 
ask the same question which he want-
I'd to ask earlier. That i. not fair. 
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If there is really a point of order, 
would allow. But when the hon. 

Member was asking for an explana-
tion, and he wanted to ask a further 
supplementary question, if I did not 
give him that opportunity, then, he 
s'hould not have asked the same ques-
tion in another manner through 
another method. 

Shri Hem Barua: When supple-
mentaries are put and we are not 
satisfied with the replies given, we 
want further clarification. But when 
we are denied that opportunity, I think 
a point of order arises. Here the re-
ply given by her was not of the 
standard we expected. The puint is 
whether a Minister can give an evasive 
reply like that. 

Mr. Speaker: It is quite a different 
thing which he is now saying. He did 
not put it on these terms, that is, 
whether a Minister can give an eva-
sive reply. Again, that is also to be 
decided by the presiding officer. Does 
the Minister want to give any reply 
now? 

Shri Jawaharlal Nehru: I subm'it 
that t'he answer given was clear 
enough, that normally the old high 
scales of pay have been ccfntinucd, but 
with the intention of gradually bling-
ing them down to the normal Indian 
Icales. 

Administrative set up of Goa, etc. 

+ r Shr! Rameshwar T-.mtia: 
I Shrl D. C. Sharma: 
I Shrl Harish Chandra 

"339 J Mathur: 
. I Shrl Basappa: 

I Shrl Vldya Charan Shukla: 
I Dr. L. M. Slnghvi: l Shrl Bishan Chander Seth: 

Will the Prime Millister be pleased 
to state: 

(a) whether the proposed new set 
up for Goa. Daman. Diu, Dadra and 
Nagar Haveli has since been finalized; 

(b) if so. the details t'hereof; and 
(c) the steps taken to develop 

doser contacts between the adminis-
tration and the people there? 

The Minister of State in the Minis-
try of External Allairs (Shrlmatl 
Lakshmi Menon): (a) and (b). Goa, 
Daman and Diu comprise one Union 
Territory. Dadra and Nagar Haveli 
comprise another Union Territory. 
Both these territories are administer-
ed by the President through Adminis-
trators. The present Administrator of 
Goa, Daman and Diu is the MilitarY 
Governor, who will be replaceu by a 
Lt. Governor· shortly after the Portu-
guese detenues have left Goa. The 
Lt. Governor will have a Chief Secre-
tary and other appropriate staff. 

(c) Group Panchayats and Varishta 
Panchayats are already functioning in 
Dadra and Nagar Haveli. The Presi-
dent has also nominated a Member to 
represent this Union Territory in the 
Lok Sabha. In regard to Goa, Daman 
and Diu, the Administration are taking 
steps to prepare electoral roll" S(J as 
to hold elections for the Panchayats 
in that Union Territory. There will 
be two Members to be nominated by 
the President to represent Goa. Da-
man and Diu 'in the Lok Sabha. 

Shri Rameshwar Tantla: May 
know whether the attention of Gov-
ernment has been drawn to some press 
statements to the effect that the 
Goanese people are complaining 
against the present set-up of officials? 

Shrimaii Lakshmi Menon: We have 
received memoranda, complaints and 
statements by various Goan people 
from Bombay and 'from Goa itself. 

Shri Basappa: May I know whether 
the opinion of the Goan people has 
been ascertained as to the future set-
up? If so, by what method? 

Shrlmati Lakshrni Menon: We 
are trYing to prepare electoral ~'olls; 
there will be elections. By that time, 
we will know what the Goans think 
about this matter. 

Shri Sham Nath: Is it a fact that 
there were some serious and sp[.'<:ific 
complaints against the bureauuatic 
arrogance of senior officials in their 
dp~dlings with the people there? 

ShrimatiLakshmi Menon: We nave 
never heard such complaints. 




